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recommendations of the Education
Commission were not considered by
this FHouse. Asg a member of
the Commission 1 am very
keen that this House considers
it and recommends certain policy on
which the Government will act. I feel
that the education must be in the
mother tongue or the regional langu-
ages. With that end in view, I am
moving round and meeting Education
Ministers and Chief Ministers of all the
States to come to a consensus so that
1 can place before the House the
opinion of all the States. Then it is
for this House to direct what should
be the policy so that the Government
can act. I am very keen that it should
be done as soon as possible. Unless
this vital issue of language is decided
by this House, well the standard of
education cannot go up and Wwe
cannot direct the educational system
also.

Shri Chintimafl Panigrahi: In view
of the student’s unrest all over the
country for the last few years, does the
Education Minister propose to have
any change in the educational system
so that this unrest could be checked?

Dr. Triguna Sen: I dd not believe
firstly, that there is student unrest; it
is discontentment among the students
An the country The main reason to
my mind is that we do not listen to
the necds of the studants When we
do not listen to the needs, the needs
become demands. I personally feel
that the students have a right to
demonstrate if there needs are not
met by the authorities. Naturally, 1
shall request the students to demons-
trate peacefully within the campuses
of universities.

Shri 8. Kandappan: 1 compliment
the Education Minister.

Dr. Triguna Sen : I have not fini
shed yet. T am going to request
the administrators of the various ins-
titutions,

Mr. Speaker: This is Question Hour
when only supplementary  questiong
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Shri K. Lakkappa : On a point of
order.
Shri Nath Pat: You had called me.

Mr. Bpeaker : He wants to raise a
point of order.

Shri K. Lakkappa : The hon, Minis-
ter has made a statement now .

. .

Mr, Speiker : Do you want to make
another statement contradicting him?

Shri K, Lakkappa: No. He bhas
said that students’ unrest and their
grievances can be raised by way of
demonstrations in university cam-
puses. Is it the policy of Government
or is 1t his statement? I want to have
that clarification.

Mr. Speaker: Shri Nath Pai
Some hon. Members rose—

Mr. Speaker: I have called Shri
Nath Pai. I will ca’l all of you also

ghri Nath Pal: The <tatement of
the hon. Education Minister, if not
anything clse, was at least very
polite to the House mmasmuch as he

has asserted the supremacy of the
House in giving consideration to
these matters but it conceals the

lamentable lapse on the part of Gov-
ernment {o make up its mind. S, it
used to be said about equity that
equity changes according to the shoe
of the Lord Chancel'or of England
but the language and educational
policy of the Government of India
changes according to the predilection
and prejudice of the man who hap-
pens to be the Education Minister.
Is it not a fact that the hon. Min-
ister only the other day said in
Madras that he is not in favour of the
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Dr. Trigums Sem: I think, I issued
a clarifiestion in Ahmedabad. Some
people asked me whether the three-
language formula should be intro-
duced and I said that it required re-
thinking because we cannot at a par-
ticulay stage ask young children to
learn three languages at a time and
also ask them to read something of
Indian History, mathematics and geo-
graphy; 80, it requires some rethink-
ing. I did not say that I was not in
favour of the three-language formula

Shri Hem Barua: On a point of

order, Sir. This three-language for-

mula was adopted by this House.
When the hon. Minister says that it
needs rethinking, he goes against the
wishes of the House I want {o know
whether he has 2 right to do it or not
That is my point of order

Mr. Speaker: Shri Venkotasub-
baiah.

ghri P. Venkatasubbuiah: In view
of the fact that Shri Nath Pai has
raised a very relevant question re-
garding rethinking of the thiee-lan-
guage formula, may I know whether
il is appropriate for the Minister of
Education to make such p <tatement
without taking Parliament into confi-
dence?

Dr. Triguna Sen: I have not said
anything that I am against the three-
language formu'a I only posed the
question to Shri Nath Pai whether
the three lanuages should be taught
to the child at the same time

off Urw Awe Ty WEae AERY,
R WS AT 9IS A G0 & IUT
% s fr gfrardy s ® "%
aft fs 1 & wrrr wpar € f& W
woweaT ®1 a7 wroor § fw wdal ¥
fork afrardy el W sl ¥ Fadr
aferrr wpw § Wit et weor wese
gt & ? wox ag wft § o WA fas
adt # fady, o & forl wr waer £
ara k?

wft wreerey WY wrarn : feramd femr
o v ¥ war€ of O ow o ¥

wor€ vk fw frd Ot & Forlr o o
g afew wrr WY gowTe wawet § fF
wa @it ¥ fordr ag & 1 gt @w afeew
T w1 warer § ofewrs et ¥ aifewy
A &y faarfadr s § e agt o2
Y & aren ) s el &, Tt v

sz &1
ot T Fwre TRy ;- wa Agt o Jfir-
g a2 ? gg v k)

12 00 hrs,

Shrimat! Sushila Rohatgl: While
considering the recommendations of
the Education Commission, would the
Government consider the feasibility or
the advisability of linking up educa-
tion with employment also?

8hri Bhagwat Jha Azad: We do
realise that cducation should be fruit-
ful and it would be good if education
can be reoriented or coordinated with
same vocalional training

Shri § M Banerjee: It was assur-
ed by his predccessor, Mr Chagls,
in the House that he was Llrying to
impress upon the Chief Ministers of
the Stales to sce that education is
included in the Concurrent List. I
would like tg know the view of the
present Education Minister in this
regard and whether any success has
heen achieved in this direetion

Dr. Triguna Sen: The changed
political  situation, I think, requires
a little rethinking. We must carry
all the States together before we
come to any decision

Mr. Speaker: Question Hour is
over We now take up the Short
Notice Question.
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